22.05.2013 J-1 FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

22.05.2013
COURT NO.4
(DIVISION BENCH-4)
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MR. JUSTICE V.KAMESWAR RAO
1. W.P.(C) 6075/2011 DHIRAJ MOHALI SACHIN CHAUHAN
VS. UNION OF INDIA & ORS SACHIN DATTA
2. W.P.(C) 2788/2012 KARAMVIR ANIL SINGAL
VS. GOVT. OF NCT OF DELHI ANJUM JAVED
& ANR N.A. KHAN
3. W.P.(C) 5033/2012 SATISH KUMAR ANIL SINGAL
VS. GNCT OF DELHI AND ANR SATVIK VARMA
4. W.P.(C) 5084/2012 ANJANI KUMAR SINGH ANIL SINGAL
VS. GNCT OF DELHI AND ANR SATVIK VARMA
5. W.P.(C) 5220/2012 RAJENDER SINGH ANIL SINGAL
VS. GOVT. OF NCT OF DELHI SACHIN CHOPRA
& ANR ANUJ TYAGI
6. W.P.(C) 5226/2012 RAJBIR YADAV ANIL SINGAL
GOVT. OF NCT OF DELHI & ANR SACHIN CHOPRA
ANUJ TYAGI

COURT NO. 6

(DIVISION BENCH-6)

HON'BLE MR. JUSTICE S. RAVINDRA BHAT
HON'BLE MR. JUSTICE NAJMI WAZIRI

AT 2.15 P.M

1. FAO(OS) 72/2009 M/S SANGHU CHAKRA HOTELS PVT G. UMAPATHY
LTD. AND ANR R. MEKHALA
VS. UNION OF INDIA AND ANR RAJEEVE MEHRA
A. MAKWATI

ADITYA MALHOTRA

COURT NO. 6
HON'BLE MR. JUSTICE S. RAVINDRA BHAT
HON'BLE MR. JUSTICE G.P. MITTAL

AT 2.15 P.M

1. CRL.A 193/2006 COURT ON ITS OWN MOTION
STATE (GNCT OF DELHI
Vs. SIDHARTHA VASHISHT @
MANU SHARMA & ORS

CRL.M.A 1898/2007 STATE
IN CRL.A 193/2006 VS. SHYAN MUNSHI



22.

05.2013

CRL.M.A 1899/2007
IN CRL.A 193/2006

CRL.M.A 1900/2007
IN CRL.A 193/2006

CRL.M.A 1901/2007
IN CRL.A 193/2006

CRL.M.A 1902/2007
IN CRL.A 193/2006

CRL.M.A 1904/2007
IN CRL.A 193/2006

CRL.M.A 1906/2007
IN CRL.A 193/2006

CRL.M.A 1908/2007
IN CRL.A 193/2006

CRL.M.A 1909/2007
IN CRL.A 193/2006

CRL.M.A 1910/2007
IN CRL.A 193/2006

CRL.M.A 1912/2007
IN CRL.A 193/2006

CRL.M.A 1913/2007
IN CRL.A 193/2006

CRL.M.A 1914/2007
IN CRL.A 193/2006

CRL.M.A 1915/2007
IN CRL.A 193/2006

CRL.M.A 1916/2007
IN CRL.A 193/2006

CRL.M.A 1917/2007
IN CRL.A 193/2006

CRL.M.A 1919/2007
IN CRL.A 193/2006

CRL.M.A 1925/2007
IN CRL.A 193/2006

CRL.M.A 1926/2007
IN CRL.A 193/2006

APPERANCE: SH. PAWAN
ADVOCATES ALONG WITH
INSPECTOR KESHAV MATHUR, CRIME BRANCH.

SUDARSHAN RAJAN, ADVOCATE, FOR SH. SHYAN MUNSHI

RITESH KHATRI, ADVOCATE, FOR SH. SHIVDAS YADAV.

H.J.S. AHLUWALIA, ADVOCATE, FOR SH. TARSEM LAL THHAPAR.
AMIT CHADHA, ADCOCATE, FOR SH. BARUN SHAH.

SAVITA PRABHAKAR, ADVOCATE, FOR SH. PREM SAGAR MANOCHA.

SH.
SH.
SH.
SH.
MS.

J-2

STATE
VS. SHIVDAS YADAV

STATE
VS. ANDLEEP SEHGAL

STATE
VS. MANOJ KUMAR

STATE
VS. BALBIR SINGH

STATE
VS. TARSEM LAL THHAPAR

STATE
VS. SHANKAR MUKHIA

STATE
VS. CHANDER PARKASH CHABRA

STATE
VS. ABHIJEET GHOSAL

STATE
VS. BARUN SHAH

STATE
VS. CHETAN NANDA

STATE
VS. ASHOK DUTT

STATE
VS. BALDEV SINGH

STATE
VS. ISH DEEP SHARMA

STATE
VS. ALI MOHAMMAD

STATE
VS. KULVINDER SINGH

STATE
VS. MANGAL SINGH

STATE
VS. PREM SAGAR MANOCHA

STATE
VS. BABU LAL

SHARMA, STANDING COUNSEL (CRL) WITH SH.

FOR PRONOUNCEMENT OF JUDGMENTS (APPLT.

JURISDICTION)

HARISH PRABHAKAR, MS. LAXMI CHAUHAN, SH. KUSHAGRA ARORA,



22.05.2013

AT 10.30 A.M

J-3 FOR PRONOUNCEMENT OF JUDGMENTS (APPLT.

COURT NO. 16
HON'BLE MR. JUSTICE A.K. PATHAK

1. RFA 292/2012 SURAJ PRAKASH ARVIND PANDEY
VS. KANTA KUNDRA RAKHI SUNEJA

AT 2.15 P.M

1. CRL.REV.P 6/2013
CRL.M.A 178/2013
CRL.M.A 179/2013

2. CRL.A 638/2011

3. CRL.A 214/2011

AT 2.15 P.M

1. W.P. (CRL) 545/2003"

SANGEETA CHANDRA

COURT NO. 31
EXTENSION BLOCK (FIRST FLOOR)
HON'BLE MR. JUSTICE G.P. MITTAL

RAKHI PANCHAL ASHOK KUMAR TIWARI
VS. STATE & ORS RAJDIPA BEHURA
VISHWENDRA VERMA

VISHNU KANDELWAL ANIL SONI
VS. STATE RAJDIPA BEHURA
MUMTAZ CHARU VERMA
VS. STATE (GOVT OF NCT RAJDIPA BEHURA
OF DELHI)

COURT NO. 27
EXTENSION BLOCK (GROUND FLOOR)
HON'BLE MS. JUSTICE PRATIBHA RANI

R.P. MALIK AMAN LEKHI
VS. STATE OF NCT J.K. CHAWLA
OF DELHI & ORS SALEEM AHMED

HIGH COURT OF DELHI

21ST MAY, 2013

JURISDICTION)

REGISTRAR (LISTING)



22.05.2013

AT 10.30 A.M

31. CS(0S) 1659/2010

32. CS(0S) 610/2012

I.A. 8282/2012
I.A. 8283/2012

COURT NO. 20

HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

(0s-C)

ANOOP MADAN

Vs.

DENA BANK

UNION OF INDIA & ORS

Vs.

SHANTI GURUNG & ORS

SAKAL BHUSHAN, SANJEEV GUPTA

A.S. CHANDHIOK, YAMINI
KHURANA , SAPNA CHAUHAN, JAYSHREE
SATPUTE, MOHIT CHAUDHARY, NEERAJ
KISHAN KAUL, RITIN RAI, MEGHNA
MISHRA, VARUN KUMAR, RUBY SINGH
AHUJA, SALONI CHOWDHRY
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